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have brought enough quantity of rapeseed

oil and arranged for its refining and
we are making it available as Rs.
7-50 per kg. Here again, Sir, an adequate
and  efficient distribution machinery
is also a point and, to that extent,
if there is any grievance from the hon.
Member that it is not available from parti-
cular shops, I am prepared to look into
it. I can assure this House, because this
House is the representative of the various
States in the country, that the Central
Government is prepared (o. .,

SHRI KALYAN ROY : Let him buy
.a kg. of mustard oil. I will give him

Rs. 10.

MR. CHAIRMAN : You can go to
.him separately and ask him.

SHRI MOHAN DHARIA : Mr.
Roy, there are certain parliamentary
_procedures. These exhibitions may give
you some publicity, but it will not serve
the purpose.

SHRI KALYAN ROY : You are
only protecting the traders.

SHRI MOHAN DHARIA : No, I am
not protecting anybody. I told you
that we have delegated adequate powers

.and I am prepared to give additional
powers, there is no question about that.
I was only saving that so far as the refined
.rapeseed oil was concerned, I would like
to give an assurance through you, Sir,
that whatever is the [demand of the State
.Governments for this refined rapeseed
oil, which could be sold at Rs. 7° 50 per
k.g., I am prepared to meet the whole of
.the demand. It is for the State Govern-
ments and for you friends to take this
challenge to the Chief Ministers. If
they are not willing, it will not be possible
for the Central Government alone to take
it up.

MR. CHAIRMAN : Next Question.
(Interruptions). Please excuse me. We
have covered only three questions as 1 told
you. (Interruptions). What does that
.mattr? Next Question.
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I[Import of dry fruits from Afghanistan
and Central Asia

*574. SHRI NATHI SINGH :
SHRI NAGESHWAR PRA-

SAD SHAHI : }
SHRI BHOLA PASWAN
SHASTRI:

SHRI PREM MANOHAR :

Will the Minister of COMMERCE
AND CIVIL SUPPLIES AND COOPE-
RATION be pleased to state : -

(a) whether 1t is a fact that dry fruits
worth Rs. 150 million were annually

1The question was actually asked on
the floor of the House by Shri Nageshwar
Prasad Shahi,
il ] English translation
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imported from Afghanistan till about two
years back ;

(b) whether it is a fact that during
the last two years traders were permitted
to import dry fruits from other countries
in Central Asia and Africa ;

() whether there was any difference
in the value and rates of these items (i)
imported from Afghanistan ; and (ii)
other countries; ifso, what are the details
thereof; and

(d) whether Government propose to
revise this policy ; if not, what are the
reasons therefor ?]
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1976~77 ® 3T /AT ¥ #W&T
qFF AT qAT WIgT |fge @
fretsT gwTe @ o

- oAl F T

. (U ®e H)

1973-74 10. 35
1974~75 10.82
1975~76 6.15
1976-77 10.80

AET FTOATATT TETANT & J
qEmfacarT F Herar suT § fFar
AT & 11 AT, 1977 § HE-
frears #1 greFx g7 N T AT
&1 wrava faaty sed@ aoem &
TS T AT | wenfaedry
qF OqIATA, WILG-AHATT AL qUT
WEATT FIX 1975 F weqaa fHg
A § |

TFF gl
7T xfq twaro
(%o )
TEW
ST feaT 13.14
o7 . . - 20.40
ferea B o
sEmfET . 36.06
i S, 37.49
ga wew T \
geafream . 10,18
o . . 6.25
TeAT
T T . 7.33
T . 3.20
gaHEl Lo
HEATTAEATT . 10.28-
o . . 12,00
WAA qAT AT @R
TERTfAEAT . 8.60
ey ‘. . 3@ G

FF1 HT ATATT FT AT AT 1978-79
HY WHET Fard Aifq 5 ary 5T
ferar staT

+THE MINISTER OF STATE IN

THE MINISTRY OF COMMERCE,
CIVIL SUPPLIES AND COOPERA-
TION (SHRI ARIF BEG) : (a) to (d)
A statement is laid on the Table of the
House.

11 ] English translation.
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Statement

e

The value of dry fruits imported from
Afghanistan during the last four financial

years were as follows :

Year Value of imports
(in crores of Rs.)
1973-74 10735
197475 . . . 1082
1975-76 6.15
1976-77 10.80

Dry fruits are traditionally imported
from Iran, besides Afghanistan. From
1st March, 1977, the import of dry fruits
has been brought under the free licensing
scheme for desffnations other than Afgha-
nistan. The imports from Afghanistan con-
tinue to deeflected under the Indo-Afghan

Trade and Payments Agreement, 1975.

The average unit c.i.f. value per kg.
from these countries during 1976-77 were

as follows :—
Item Unit value per kg.
(in Rupees)

Almonds

Afghanistan . . 13° 14

Others . . . 20° 40
Pistachionuts

Afghanistan . 36° 06

Others 3749
Figs, dried

Afghanistan . . 10,18

Others . . 6.25
Raisins

Afghanistan . . 7" 33

Others . .. 320
Apricots

Afghanistan . . 10728

Others . . . 12° 00
Plums and prunes

Afghanistan 8- 60

Others N.A, -

[ 13 DEC. 1977 ]

|

to Questions

The import policy for dry fruits will be
considered, alongwith the general import

policy for 1978-79.]
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MR. CHAIRMAN: If your sup-
- plementaries are going to be so big,
we will never cover anything. You can

be brief, at least. e

SHRI MOHAN DHARIA: 1
will try to be brief, Sir. We value our
friendship with Afghanistan and accord-
ing to our agreement. ..
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MR. CHAIRMAN: Straightway put
your second supplementary question.
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(Interruptions)

SHRI KALI MUKHERJEE:
These are luxury items. These are not
necessary for the general public. We
are wasting the time of the House.
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SHRI MOHAN DHARIA: Sir,
so far as the prices are concerned, by
and large there is 120 per cent import
duty. Secondly, T can very well appre-
ciate that this limit of Rs. 10 crores
should be enhanced, but let us not forget
that we cannot fritter away our foreign
exchange also. We have to maintain a
balance detween how we spend our foreign
exchange and at the same time to what
cxtent it should he made available.
What we are trying to do is...

SHRI PREM MANOHAR: But
the consumers should not be exploited
by the traders.

SHRI MOHAN DHARIA: Per-
fectly understood. It is in this context
that we have decided to give more and
more role to our consumer societies so

that the consumers are not exploited.
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to Questions 34

SHRI SUJAN SINGH: These
are luxury items. Can these not be ban-
ned altogether?

SHRI MOHAN DHARIA: Sir,
this decision was taken for one more
reason—that is, there was a lot of smug-
gling. Take for instance the cloves. The
prices had gone up to Rs. 1500 per kilo-
gram and it is because of our decision
that they have come down to Rs. 300 -
400 per kilogram. We want to stop
that smuggling. Therefore, it cannot be
banned altogether.

SHRI SAWAISINGH SISODIA:
The Minister Incharge of Commerce and
Civil Supplies and his colleagues are
very anxious to see that the prices of
articles consumed by the public comes
to proper levels. Keeping in view this
aspect and the high pricés prevailing at
present of the dry fruits and spices, I
would like to know whether the Govern-
ment is thinking in terms of liberalising
the import policy on dry fruits and allow-
ing larger imports, in the context of the
comfortable foreign exchange reserves
position, from all the countries, including
Afghanistan, from where these articles
can be available.

SHRI MOHAN DHARIA: I
have already said that so far as Afghani-
stan is concerned, we shall see that the
Agreement is fully honoured. This House
may be aware that we are having a
Rupee Trade Agreement with Afghani-
stan, and to the extent we import there
are certain export obligations also. But
we shall fully honour that Agreement,

Sir, so far as full liberalisation is
concerned, this House will bear with me
that this foreign exchange position should
be used for the industrial and economic
development of the country and not
for such purposes whereby this exchange
position could be frittered away.



